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OFFICE OF THE COLLECTO R, 8OUTH GOA DISTRICT, MARGAO-GOA
Civil Administration Brinch, Eullirlpr.tp Bidg., H-"rl,iu ~ Gson,

. E-mall: cabuenls, Eoa@nic i
File No.52/09/2007/C A Biv

B | IS

DATE 2€ A3/2025,
To,

The Under Secretary (Revenue-[),
secretanat. Porvotim-Giog, !

Sub:-Proposal for thruitmtn'.-“Df:plu}rmmt of staff from GHRDC.
Ref No. 1 - 32092007/CAB/VOL-1T§32 dated 19/07/2024

2. S209RO0TICAB/VOL- 1111 206 dated 18122024 ~
Sir/Madam

In continuation to this office letters dated 19/07/2024 and 18/12/2024 on the
above cited subject it is submitted that this office 15 in receipt of letter No.
A‘CSEE‘??-’ESTJ’EUHQ{}ISHII dated 17/01/2025 from the office of the Administrator
of Comunidade regarding Recruitment / Deploviment of staff, The Administrator has

informed that there is shortage of staff in the office of the Administrator of

Comunidade, South Zone and further it is stated that the office of Admimistrator is

being managed by only 19 clerical staff and 3 peons which is insufficient to handle the
work load, and that present staffs are managing multiple responsibilities leading to
delay in work and public services.

The details of the staff of the Office of the Administrator of Comunidades of South
Zone is as follows:- 4

. Name of
Sr. | Employee and : Present Posting Remarks
No | Designation

-

| | Shri, Vivek V. N. | Head Office .
Dessal, UDC

Due for retirement on
superannuation

: 31/12/2025

1 |Shri. Sagar A.|Requisitionsd by Dy. Collector -
Dessai. UDC Quepem .
3 |Smt. Ubaldina | Comunidade of  Davorlim -

Rodrigues Dicarpale, Betalbatim and
Escrivao, LDC | additional zharge in Administrator
office as 3™ key holder / Cashier =Shi}
4 | Shri. Shivdas H | Comunidade  of  Cortalim, | Due for retirement on
Borkar, Quelossim, Sancoile and | superannuation

Escrivao/L.DC additional charge of Chicalim, | 31/10/2025
Chicolna, Yaddem, Dabolim

5 | Smt Epifania | Comunidade of Varca, Carmona
|| Rodrigues. Orlim,  Cavelossim,  additional










A-Wing, 0 ¢ NE e
No. ACSZ/97/EST/2024-2025/ _;;"'m"“'ulidin Margao-Goa. Sated: / 01/2025

To,

...u-m,_-::_f.“:f.""'__,."‘.-""‘—fﬁ .
{ | Boutht ©

Thc— Collector of South Goa Dig '.‘bguiladurate a
Civil Administration B ict, | ”‘[@ 5
\//M -G ranch? i i Date: -&QJ_ i
argao-Goa. AT o 1632
Sub R Aﬂ Guction: J_%- .
: ec 1 i A .-a-—---—-“""";.‘;—'" Spraber R |
Madam., Tuitment/ Deployment of staff \ij
A

I am submitﬁng that the office of the Administrator of
Comunidade of South Zone, Margag and Village level offic€S of the
Comunidade is being managed by 19 clerical and 3 Peons staff as

follows:

N P
Sr. Name of Remarks |
No. | Employee & Pres_ent pastne

Designation Y
1 2 3 4 :
1 | Shri. Vivek V. Head Ofice Due for
N. Dessali, ' retirement on |
UDC superannuation
i 31/12/2025
> | Shri. Sagar A. | Requisitioned by Disaster !
Dessai, UDC |Management & Control Cell of |
the office of the Collector '
North Goa Panaji ‘
3 | Smt. Ubaldina Comunidade of Davorlim
Rodrigues, Dicarpale, Betalbatim and | |
Escrivao/LDC additional charge in |
Administration office as 3
__key holder /Cashier
4 | Shri. Shivdas Comunidade of Cortalim, Due for
H. Borkar, Quelossim, Sancoale and retirement on
Escrivao/LDC additional charge of Chicalim, superannuation |
Chicolna, Vaddem, Dabolim | 31/10/2025
5 Comunidade of Varca, Carmona .
Orlim, Cavelossim, Additional
Smt. Epifania charge in Head office as
Rodrigues, Dealing Clerk of Margao,
Escrivao/LDC Aquem, Telaulim, Nagoa
Verna, Loutolim Comunidade
and APIO
6 | Requisitionﬂd by Civil
Smt. Mamta | 5qministration Branch, office
| M. Kambli, of the Collector South Goa,

‘ LDC Margao

Comunidade of Ambayjim,

| 7
Shri. Pramod Due f
Adnem, Balll, Cusm Due for
v Gt.lunkar, Caurem: Fatorpa, Na:::;- retirement on
\ Escrivao/LDC Provincia de Ballj, Pirlal' superannuation
28/02/2025
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OFFICE OF Lrm-: COLLECTOR, SOUTH GOA DISTRICT, Mdnmmmn
Civil Administration Branch, Collectorate Bldg,, Margao ~ Goa.
E-mail: cab-cols, gos@nic.in
Phone No:0832-2794321/23 Fax No:0832-2794402

File No.52/09/2007/CAB/VOL-NI)/ £ 2 5. DATE;:/ 9/07/2024

To,
The Under Secretary {Rev-I),
Secretariat, Porvorim-Goa.

Sub:- Appointment/Recruitment of staff in the Admimstration of
Communidades of South Zone Margao.
Ref: No. ACSZ/EST/97/2024-2025/169 dated 28/6/2024.

Sir,
With reference to your above letter , | am directed to forward herewith letter
ACSZ/EST/97/2024-2025/169 dated 28/6/2024.alongwith the detailed report

received from the Office of the Administrator of Communidades of South Zone,

Margao-Goa, for further necessary action.

This is issued with the approval of the Collector(5).

Yours faithfully,

{

L%

[Sharmila []au]nkar]
Dy. Collector (L.A.)

South Goa
Encl: As above,
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